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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
WEST ZONE AT PUNE

ORIGINAL APPLICATION NO. 138 OF 2024 (WZ)

IN THE MATTER OF
Mr. Surti Mohmmed Irfan ... Applicant
Versus
M/s. N.H.H. Textile Processors & Ors. ...Respondents

AFFIDAVIT IN REPLY ON BEHALF OF THE

RESPONDENT NO. 2 (GUJARAT POLLUTION CONTROL BOAR’D)

1. I, T.C. Patel, Adult, holding the post of Environment Engince'lj‘ &
Unit Head-Ahmedabad City with the respondent No. 2 (Gujérat
Pollution Control Board), do hereby state on solemn a.ff.irrﬁétion
that I am duly authorized signatory of GPCB in Hon’ble National
Green Tribunal in O. A. No. 138 of 2024 (Mr. Surti Mohm;-:med

Irfan Versus M/s. N.H.H. Textile Processors & Ors.)

2. It is submitted that the answering respondent is committed to

N . : AR
respondent hereinafter referred to as the “Board” is making its
R B

3O\ Reg. Mo, 06181 /o /= . . . .
L AN m"f’;ﬂ%’{&best efforts to discharge its statutory functions with utmost
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commitment with whatever limited resources and manpower at

its disposal.

[t is respectfully submitted that the present affidavit is bcingjv}fi,l’ed
in compliance of the directions issued by Hon’ble National Crcen
Tribunal in O. A. No. 138 of 2024 (Mr. Surti Mohmmed Irfan
Versus M/s. N.H.H. Textile Processors & Ors.) inter alia dirgéting
Gujarat Pollution Control Board (GPCB) to visit the 1mpugned
unit and submit factual and action taken report by way}of its

order dated 23.07.2024.

It is respectfully submitted that the impugned industl‘y-'M'/s.
N.H.H. Textile Processors is a small scale industry engaged in
processing of cloth and the industry has obtained Consolia-a‘vtcd
Consent & Authorization (CC&A) order no. AWH—138352:Fr..om
Gujarat Pollution Control Board (GPCB), which is valid up to
25.11.2025. A copy of the CC&A order no. AWH~1383€2 is

annexed hereto and marked as ANNEXURE-RI (Colly).

It respectfully submitted that pursuant to the order dated
23.07.2024 by the Hon’ble NGT, Gujarat Pollution Control B()ard
has carried out inspection of the impugned unit i.e. respo%dfént
no. 1 (M/s. N.H.H. Textile Processors) on 26.09.2024. A copy of
the inspection report dated 26.09.2024 is annexed heret(") and

marked as ANNEXURE-RII (Colly).

O
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6.  Itis further respectfully submitted that during the inspection of
M/s. N.H.H. Textile Processors on 26.09.2024, it was obé&ved
that wastewater generated from manufacturing activity is freafed
in provided ETP to achieve ZLD. The unit has provided Prima.ry
- Secondary - Tertiary ETP units, Ultra Filtration (UF), RO-1, RO-
2, Multiple Effect Evaporator (MEE) and Agitated Thin Film
Dryer (ATEFD), out of which MEE and ATFD were not fouhd in
operation. During the inspection, total four wastewater sain,plcs
were collected stage wise and major parameters of analysis

results are summarized in table below:

Sampling Analysis Result

Point pH | O&G | COD |BOD|TDS |SS |NH3-N
mg/l | mg/l | mg/l | mg/l | mg/l | mg/l
Collection- |6.87|24 [1096 |536 |3086 |204 |2632
cum-

Equalization
Tank

After Tertiary | 7.47 | BDL* |53 |12 |2684 |30 |6.78
Treatment :
RO Reject 749 |BDL* 170 |19 |6370 |54 |8.72

\:+\%| RO Permeate |7.45 |BDL* |16 |<5 |1408 |8 |1.12

*BDL — Below Detectable Limit

Copy of the analysis reports of the wastewater samples are

annexed hereto and marked as ANNEXURE-RIII (Colly). .

7. ltis further submitted that during the inspection of M/s. N.H.H.
Textile Processors on 26.09.2024, it was observed that thé said

industry has one Steam Boiler (Capacity 2 TPH) with bag filter &

O
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twin cyclone provided as Air Pollution Control Devices (APCD)
and one Thermic Fluid Heater (TFH) (Capacity: 1000 U)lwith
Multi Cyclone Separator as APCD; using wood as a fuel. During
the inspection, one flue gas air sample was collected from the
common stack attached with the Steam Boiler and the Thernﬁc

Fluid Heater (TFH) and analysis results tabulated hereunder

show that all the parameters were well within the consented

limits.
~ Sr. Parameter Result Consented
Limit
I PM (mg/Nm?) 49 - 150% 5
2 | SO.(PPM) 1590 | 100
3 | NO«(PPM) | 0154 | 50 |

Copy of the analysis report of the flue gas sample is annexed

hereto and marked as ANNEXURE-RIV (Colly).

8. Though the analysis results of flue gas sample collected .on
26.09.2024 was conforming to the prescribed norms,{sc‘)me
irregularitics / flaws were observed and GPCB issued a Show
.|l Cause Notice on 28.10.2024 for the same. A copy of the Show

Cause Notice dated 28.10.2024 is annexed hereto and marked as

ANNEXURE-RYV (Colly).

9. It is further submitted that M/s. N.H.H. Textile Processors has
submitted their reply letter dated 29.10.2024 to GPCB “on

12.11.2024 showing the corrective measures taken by the industry

&2



206

after issuance of GPCB’s Show Cause Notice dated 28.10.2024. A
copy of the reply letter dated 29.10.2024 received from M/s.
N.H.H. Textile Processors is annexed hereto and marked as

ANNEXURE-RVI (Colly).

10. It is respectfully submitted that inspection of the impugned unit
i.e. Respondent No. 1 (M/s. N.H.H. Textile Processors) was
carried out by GPCB recently on 19.11.2024. A copy of the

inspection report dated 19.11.2024 is annexed hereto and marked

as ANNEXURE-RVII (Colly). The observations in the inspection

report dated 19.11.2024 are summarized as under:

10.1 General Observations: During visit unit is found in opefa’tion
& dyeing, printing & finishing work is going on. Unituhas
obtained CCA renewal for Cloth Processing - 4,00,000
Meter/M & Dry Cloth Processing - 4,00,000 Meter/M with
ZLD mode up to 25/11/2025. Unit has provided 1'6‘1105—
Jiggers, 2 nos. - Jumbo Jiggers, Drying Range - 02 nos., Flat

Belt - 06 nos., JT - 03 nos., Stanter - 02 nos., Calendar - 01 no.

o
q

10.2 Water Observations: Source of fresh water is bore well: Flow
meter is provided with Borewell and reading observed is
3007.6 M3. The wastewater generated from manufacthring
activity is treated in provided ETP to achieve ZLD. Un{it has
provided Primary-Secondary-Tertiary ETP units, UF, RO—l,

RO- 2, MEE and ATFD, out of which ATFD is not found in

O
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operation during inspection. As per flow meter providf'___éd_"thc
readings observed are, 1) At ETP inlet (Collection t.aln‘l‘.< to
primary line): 5479.6 m3, 2) After tertiary: 5655.1 M3 3) After
UF (RO inlet): 5150.1 M3, 4) RO permeate - 1: 2633.6 MB 5)
RO permeate - 2: 1523 M3, 6) RO reject: 658.8 m3. MEE
permeate — 216 M3. Unit has maintained ETP logbook and
Borewell logbook.

10.3 Air Observations: Unit has provided 1- Steam Boiler (Cap 2
Ton) with twin cyclone as an APCM and 1- TFH (Cap.g 1 OOO
U) with Multi Cyclone Separator as an APCM & common 'bag
filter with common stack. Wood is used as fuel. During visit

Boiler, TFH and APCM are found in operation. One stack

sample is collected from common stack.

TSDF site. Unit has disposed 7.607MT ETP sludge & 1 523 MT

ATFD salt to TSDF site on 14/11/2024 hence at during visit

no sludge stock observed.

11. During the inspection of M/s. N.H.H. Textile Processors on
19.11.2024, one flue gas air sample was collected from  the
common stack attached with the Steam Boiler and the rl‘hem‘ﬂic
Fluid Heater (TFH) and analysis results tabulated hereunder
show that all the parameters were well within the COlws'erwted

limits.

%>
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Rt Parameter Result Consented
Limit
1 | PM (mg/Nm) 10 150"
2 SO,(PPM) | 1266 100 -
3 NOy (PPM) 0.119 50

Copy of the analysis report of the flue gas sample is annexed

hereto and marked as ANNEXURE-RVIII (Colly)

12. Itis evident from the Inspection Report dated 19.11.2024 that the
industry was operating ETP to achieve ZLD, industry has now
connected their TFH to the common Bag Filter and industry was
operating Air Pollution Control System and the flue gas cmission

from the industry was conforming to the consented standards, It

¢ . . . . '
» ﬁﬁlj;gﬂ,pertment to mention here that no major non-compliance was

13. It is respectfully submitted that the impugned industry was

visited on several times in the year of 2024 (i.c. on 30.01.2024,
26.02.2024, 16.05.2024, 19.07.2024, 26.09.2024, 18.10.2024 &
19.11.2024) but no any indiscriminate effluent discharge into
AMC drain was observed from the industry. It is further
submitted that unlawful discharge of untreated industrial
effluent into the AMC drainage line is only apprehension of the

petitioner and the industry is operating their ETP to achieve Z1.D.

3
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Moreover, it is pertinent to mention here that based. on
verification jointly done on 31.03.2024 & 01.04.2024 by
Behrampura Ward - South Zone & Drainage Project, Ahmcdabad
Municipal Corporation (AMC) has sent a letter dated 01.04.2524
to GPCB stating that that no any cc?.l_jnection in AMC's dl‘ajzlwage

line 18 foun"dvfrdm M/s. N.H.H. Textile Processors. A copy of t‘;he

A’M@,s‘le’tter 'datedi-Oi]_;.O4.2024‘ is"armexed hereto and marked as

ANNEXURERIX (Colly),

It is respectfully furthef;s;lbrr‘xitted that GPCB, as duty bound, has
taken appropriate actions from time to time against the
impugned unit based on me.ri_‘tv.s and extent of the irregulariﬁes
observed during the inspections carried out by the Board officials,
including inspections carried out with reference to complaints

received from the applicant in the present matter.

What is stated herein above is true to the best of my knowledgé and

information and beliefs.

Solemnly affirmed, on the oath of this 215t day of November, 2024 at

Gandhinagar.

~dtered in Notary Fegister a
Serial No..£L.Y.5 Vol No

--------

te & Notar
DHAGAR

e -

A

A ety -
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211 ANNEXURE-RI1g
T GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,

b
M
-\ T 7 GANDHINA -
i GAR - 382010,
GPCB (T) 079-23232152

BY RPAD

In exercise of the power conferred under section-25 of the Water (Prevention

and Control of Pollution) Act-1974, under section-21 of the Air (Prevention and

Control of Pollution) Act-1981 and Authorization under rule 6{b) of the Hazardous &

other wastes (Management and Transboundary Movement) Rules'2016. framed
under the EP Act-1986.

And whereas Board has receved on line consoildated consents &
Authorization (CC&A) Renewal application inward No: 313621 dated 25/07/2024 for
the corsaolidated consent and authorization (CC & A) of this Board under the
provisions / rules of the aforesaid Acts Consent & Authorization is hereby granted as
under.

CONSENT AND AUTHORISATION:
{Under the provisicns / rules of the afore said environmental acts)

To,

M/s N.H.H. Textile Processors

Opp: New Dhor Bazaar, Behreampura,
Ahmadabad - 380023.

1. Consent Order No: AWH-138352 Date of Issue: 16/11/2024.

2. The consents shail ;¢ valid up to 25/11/2025 for use of outlet for the dischaige ¢!
trade effluent and emission due to operation of industrial piant for manufacture of
the following items / products:

Sr. . Product : Capacity
No

‘ - |
1. | Processing of cloth |

'4, 00,000 Meter/Month

| B o |
2. ' Dry Processing of cloth (job work of
Stantermg & firishing)

3. Dry Processing of cloth {job work of‘

: ‘ calendaring) 4, 00,000 Meter/Month

4, ‘ Dry Processmg ot cloth { Job work of !
! felt & zero) : '

SPECIFIC CONDITION.

1. Industryshall comply with the order of the Hon’ble High Court in tho
matterof writ petition no.PIL 98/2021 and PIL 110/2021.

2. Industry shall submit “No drainage connection” letter of AMC.

3. industry shall provide stand alone ZLD within premises for industrial

effluent.
Pagi-1of 7 E \
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Industry shall renew CGWA permission for withdrawal of ground water
time to time & submit a copy to this office.

Industry shall not withdraw ground water without prior permission from
CGWA as per Hon'ble NGT order.

As per the provision of Rule 18 of Solid waste Management Rule-2016,
you are directed to make arrangement in utility to replace at least five
percent (5%) of your solid fuel requirement by ‘Refused Derived Fuel’ i.e
RDF.

Unit shall comply with the recommendations/outcomes in the GITCO's
report on techno economic study and performance evaluation of ZLD
Plant.

Industry shall comply with fly ash notification 1999 as amended there
after & dispose of fly ash only as per provision of notification & MoEF
guidelines.

Industry shall manage Solid Wastes generated from industrial activities
as per Solid Waste Management Rules-2016 (solid waste as defined in

Rule-3(46)).

CONDITIONS UNDER THE WATER ACT:

Source of water: Borewell.

The quantity of industrial water consumption shall not exceed 70 KLD.

The quantity of Domestic water consumption shall not exceed 02 KLD.

The quantity of Domestic effluent from the factory shall not exceed 1.8 KLD
Domestic effluent shall be disposed off through Septic Tank/ soak pit system.
The quantity of industrial effluent from manufacturing process & other ancillary
industrial operations shall not exceed 50 KLD.

Industrial effluent shall be treated into primary, secondary and tertiary Effluent
treatment plant followed by UF, RO Plants {Two Stage) and MEE & ATFD
within premises in order to achieve Zero Liquid Discharge (ZLD).

Industry shall provide fixed pipeline with flow meter for reuse of RO permeate,
MEE condensate & as well as inlet to MEE and maintain its record at site on
day to day bases.

Industry shall maintain log book for daily operation of ETP including quantity of
water consumption, effluent generation and feed to RO plants, MEE, steam
consumption for MEE and make it available at site for inspection.

CONDITIONS UNDER THE AIR ACT:

4.1 The following shall be used as a fuel in boiler & TFH respectively :

Sr.
- No.

} 1,
2,
3,

 Utility Fuel | Quantity

" Steam boiler (Cap: 2 TPH)

: i IS A Wood 6.5 MT/Day
CTEH (1000U) - S - ,
~RDF 5% of total solid fuel

"

Page 2 of 7
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T GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10-A,

—_
vl A GANDHIN .
o AGAR - 382010,
GPCB (T) 079-23232152

42 The flue gas emission through stack attached to Boiler & TFH shall conform to
the following standards:

Stack Stack Stack =~ APCM  Parameter Permissible

No. ' attachedtc | height l . Limit

' Steam boiler | - Muiti Cyclone
1. | (Cap: 2 TPH) | a0mtr o+ Bag Filter | Particulate | 1150 mg/Nm

| . {Common) | matter !

| TFH (1000U) | (C:t2$$” | Multi Cyclone SO 100 ppm

2. ! | + Bag Filter | NO 50 ppm
| (Common) |

4.3 There shall be no Process emission from manufacturing process & other
ancillary operation.

4.4 Stack monitoring facilities like port hole, platform/ladder etc. shall be
provided with stacks/vents chimney in order to facilitate sampling of gases
being emitted into the atmosphere.

4.5 concentration of the following parameters in the ambient air within the premises
of the industry shall not exceed the limits specified hereunder as per National
Ambient Air Quanty Standards issued by MoEF & CC dated 18th November-
2009.In addition to following parameters Industry shatl also carry out AAQ
monitoring of all cther applicable parameter as per MOEF notification dated

18/1 172009 and subnut the report to the Board.

sr | Pollutant | nglgwfed Concentration ,
"No. | : y in Ambient air |
| Lo ' Average !
i 1 Sulphur Dioxide (S‘O;, g/ m> l 22”;55!5 | gg
| o | Annual 40
‘- 2.7 } Nitrogen D_l()‘>-_<|§je {NO3). ug/ m 1 24 Hours 80
' | Particulate Matter ¢ Annual 60 |
1 ! (Size less than 10 um) OR PM10 pg/ m* 24 Hours 100 |
' Particulate Matter . Annual 40
(Slze less than 2.5 ym) OR PM 2.5 ug/im® | 24 Hours 60

46 The industry shaii take adequate measures for control of noise levels from its
own sources within the premises so as to maintain ambient air quality standards
in respect of noise to less than 75dB(A) during day time and70 dB {A) during
night time. Daytime is reckoned in between 6a.m. and10 p.m. and nighttime is
reckoned between 10 pm. and 6 a.m.

47 The applhcant shall provide portholes, ladder, platform etc at chimney(s) for
monitoring“the air emissions and the same shall be open for inspection to/and
for use, of Board's staff The chimney(s) vents attached to various sources of
emission shall be designed by numbers such as S-1, $-2, etc. and these shall
be painted /displayed to facilitate identification.

S

Paee3of 7
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Authorization under Rules 6{(2) of Hazardous and other Wastes

[Management & Transboundary Movement] Rules — 2016. [Form -2]

5.1
52

Sr. | Hazardous Quantity Schedule Method of Disposal
No. | Waste Category
o 1
’ ETP Sludge & 353 | Collection, Storage, Transportation
1. | Evaporation 8 MT/YT .37 '3 & Disposal at authorized TSDF.
_residue ) . ) o . ;
' Discarded : Collection,‘ Stqrage, ;
5 X 2.5 MT/yr ) Decontamination, Transportation &
.| container - 33.1 ‘ . )
Disposal by selling to authonzed
| recycle. ‘
~Collection, Storage, Transportation
3. Used QIl 16 Lit/yr [-5.1 . &use as fubricant in industry plant
| machinery.

5.3
54

55

Form for grant of authorization for cccupier or operator handling Hazardous
waste.

Number of authorization: AWH-138352 Date of Issue: 16/11/2024.

M/s N.H.H. Textile Processors, is hereby granted an authorization based on
the enclosed signed inspection report for generation, collection, treatment,
storage, transport of hazardous waste on the premises situated Opp: New
Dhor Bazaar, Behrampura, Ahmadabad - 380023.

The authorization shall be valid upto 25/11/2025.

The authorization 1s subject to the conditions stated below and such other
conditions as may be specified in the rules from time to time under the
Environment (Protection) Act-1986.

The authorization is granted to operate a facility for collection, storage within
factory premises transportation and ultimate disposal of Hazardous wastes
as per condition no.5.2 to the industry having valid CCA of this Board.

TERMS AND CONDITIONS OF AUTHORISATION

The applicant shall comply with the provisions of the Environment
(Protection) Act-1986 and the rules made there under.

The authorizatien” or its renewal shall be produced for inspection at the
request of an officer authorized by the Gujarat Pollution Control Board.

The persons authorized shall not rent, lend, sell, and transfer or otherwise
transport the hazardous wastes without obtaining prior permission of the
Guijarat Pollution Control Board.

Any unauthorized change in personnel, equipment or working conditions as
mentioned in the authorization order by the persons authorized shail
constitute a beach of this authorization.

The person authorized shall implement Emergency Response Procedure
(ERP) for which this authorization is being granted considering all site
specific possible scenarios such as spillages, leakages, fire etc. and their
possible impacts and ailso carry out mock drill in this regard at regular
interval of time;

s

Page 4 of 7
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GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,
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GPCB (T) 079-23232152
6. The person authorized shall comply with the provisions outlined in the

10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

271

Central Polluticn Control Beard guidelines on “Implementing Liabilities for
Environmental Damages due to Handling and Disposal of Hazardous
Wastes and Penalty”.

It is the duty of the authorized person o take prior permission of the Gujarat
Pollution Contrel Board to close down the facility.

An application for the renewal of an authorization shall be made as faid
down in rules 6(2) under Hazardous and Other Waste Rules. 2016

The imported hazardous and other wastes shall be fully insured for transit as
well as for any accidental occurrence and its clean-up operation.

The record of consumption and fate of the imported hazardous and other
wastes shall be maintained.

The hazardous and other wastes which gets generated during recycling or
feuUsSe or recovery or pre-processing or utilization of imported hazardous or
other wastes shall be treated and disposed of as per specific conditions of
authorization.

The importer or exporter shall bear the cost of import or export and
mitigation of damages if any.

Any other conditions for compliance as per the Guidelines issued by the
Ministry of Environment, Forest and Climate Change or Central Pollution
Control Board from tinie to time

The waste generator shall be totally responsible for (e collection, storage.
transportation and ultimate disposal) the wastes generated.

Records of waste generation. its management and annual return shall be
submitted to Gujarat Pollution Control Board in Form-4 by 30th day of June
of every year for the preceding period April to March.

In case of any accident, details of the same shali be submitted on Form-
11 to Gujarat Poliution Contro!l Board.

As per ‘Pubiic Liability Insurance Act-91" company shall get
insurance Policy, if applicable.

Empty drums and contalners of toxic and hazard material shall be treated as
per guidehine published for "Management & Handling of discarded
containers”. Records of the same shall be maintained and forwarded to
Gujarat Pollution Control Board regularly.

In case of transport of hazardous wastes to a facility for (i.e. treatment,
storage and disposal) existing in a State other than the State where
hazardous wastes are generated, the occupier shall obtain 'No Objection
Certificate from the State Pollution Control Board or Committee of the
concerned State of Union Territory Administration where the facility exists
Unit shall take all concrete measures to show tangible results in waste
generation, reduction, aveidance, reuse and recycle. Actions taken in this
regard shall be submitted within three months and also along with Form-4.
Irdustry shall have to display the relevant information with regards to
hazardous waste as indicated in the Hon. Supreme Court's Order in W P
No 657 of 1995 dated 14th October. 2C03

Page Sof 7
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Industry shall have to display on-line data outside the main factory gate with
regard to quantity and nature of hazardous chemicals being handled in the
plant, tncluding wastewater and air emissions and solid hazardous wastes
generated within the factory premises.

SPECIFIC CONDITIONS:-

6.1

6.2

6.3

6.4

6.5

66

6.7

6.8

6.9

The authorized actual user of hazardous and other wastes shall maintain
records of hazardous and other wastes purchased in a passbook issued by
the State Pollution Control Board along with the authorization.

Handling over of the hazardous and other wastes to the authorized actual
user shall be only after making the entry in the passbook of the actual user.
In case of renewal of authorization, a self-certified compliance report in
respect of effluent, emission standards and the conditions specified in the
authorization for hazardous and other wastes shall be submitted tc SPCB.
The occupier of the facility shall comply Standard operating
procedure/guidelines published by MOEF&CC or CPCB or GPCB from time
to time.

Unit shall comply provisions of E-Waste Management Rules-2016.

The disposal of Hazardous Waste shall be carried out as per the waste
Management hierarchy.

The occupiers of facilities shall not store the hazardous and other wastes for
a period not exceeding ninety days. Prior permission of the Board shall be
obtained for extension of the storage period.

The occupier shall maintain the records of generation, sale, storage,
transport, recycling, co processing and disposal of hazardous waste and
make available during the inspection.

The transportation of the hazardous waste shall be carried out in GPS
mounted dedicated vehicles.

GENERAL CONDITIONS: -

71

72
73

7.4

7.5

Any change in personnel, equipment or working conditions as mentioned in
the consents form/order should immediately be intimated to this Board.
Applicant shall also comply with the general conditions given in annexure |.
Whenever due to accident or other unforeseen act or ever, such emissions
occur or is apprehended to occur in excess of standards laid down such
information shallnbe forthwith reported to Board, concerned Police Station,
Office of Directorate of Health Service, Department of Explosives,
Inspectorate~of Factories and local body.

In case of failure of pollution control eguipments, the production process
connected to it shall be stopped. Remedial actions/measures shall be
implemented immedtately to bring entire situation normal.

The' Environmental Management Unit/Cell shall be setup to ensure
implementation on and monitoring of environmental safeguards and other
conditions  stipulated by statutory authorities. The Environmental
Management Cell/Unit shall directly report to the Chief Executive of the
organization and shall work as a focal point for internalizing environmentat
issues. These cells/units also coordinate the exercise of environmental audit
and preparation of environmentai statements.

Page 6 of 7
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. GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10-A,
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7.6 The Environmental audit shall be carried out yearly and the environmental
statements pertaining to the previous year shall be submitting to this State
Board latest by 30th September every year.

7.7 The Board reserves the right to review and/or revoke the consent and/or
make variations in the conditions, which the Board deems, fit in accordance
with Section 27 of the Act.

7.8 In case of change of ownership/management the name and address of the
new owners/ partners/directors/proprietor should immediately be intimated to
the Board.

7.9 Industry shall have to display the relevant information with regard to
hazardous waste as indicated in the Hon. Supreme order in w.p. no. 657 of

1995 dated 14th October 2003.
For and on behalf of

GUJARAT POLLUTION CONTROL BOARD

o

Unit Head
No. GPCB/ABD/AMC/CCA-796(2)/ID:12676/ Date:

ISSUED TO:

M/s N.H.H. Textile Processors

Opp: New Dhor Bazaar, Behrampura,
Ahmadabad - 380023.

Poge 70f7
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ANNEXURE-RI

Gujarat Polluti@q@ntrol Board PCB Id: 12676 1|/
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

1 Industry Details N.H.H.Textile Processors | Outward No: 67396-28/09/2024

Email : Plot No: PhaseNo: ,

asifhokabaj @gmail.com OPP: NEW DHOR BAZAR, BAEHRAMPURA,

Teleoh ] AHMEDABAD - 380022

epnone. DIST : Ahmedabad, TAL : Ahmedabad , SIDC : Dani Limda

25359132

Inspection Id : 820625 ( On Application ) RoName: Ahmedabad (City)
2 |Type/ Scale/ Sector / Status: RED / SMALL / Yarn/ Textile processing involving any effluent/emission generating

processes including bleaching, dyeing, printing and colouring / In Operation

3 | Inspection Dt & Time: 26/09/2024 12:30/ Air , Water Person Contacted : Mr. Asif Hokabaz (Owner)
4 | Env Audit Detail : Sch: N.A, Not Applicable., Year : 2012, On Dt : 28/12/2013

Commissioned Dt :  26/01/1997 Production Start Dt : 26/01/1997 Applicability of CRZ Rules: No
_5 |Water ConsumptioninKiloLtsPer Day _ _ Ind: 70.000 _ _ _ _Dom: 2000 _ _ _ _ | Borewells 0 _
6 | Waste Water generation / Discharge (klpd) :  Ind: 50.000 Dom: 1.800 Tubewsells: 0
7 |Consumer No.(ElectricMeter): Sourceof Water Supply: Borewell
8 | Disposal Modeof Industrial / Domestic: Zero Discharge/ Soek Pt
9 | Discharge Pt/ Final_ Receiving Body (Ultimate): Zero Liquid Discharge/ No generation of industial wasiewater — -
10 | Status of water consent Under the Water Act,1974: _H-122042-25/11/2023 Last Inward:313621-25/07/2024[PRO]
11 |Effluent Treatement plant (ETP) : Units, if provided and status:

ETP Details : P-Chemica Dousing Tank,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Pri Settling Tank,S
_ |Aerdtion Tank,S-Settling Tenk,S-Sludge Dry Beds T-Sand Filter . _ __
12 |Whether Industry isa member of CETP ? No
13 [Boilers=1, DG Sets=0, Flue Gas =2, Process =0, ETP Cap = 356, Capacity of All =

APCM Details: Bag Filter,Multi Cyclone
Fuel Used : Solid Fuel,Wood
Stack Attached to : Boiler,Fuel Heater(Thermic)

14

15
16

17

| TSDF Name:  EcoCarelnfrastructuresPvtLtd[48212) _  _ _ _ _ _ _ __ _ __ _ ___ _________
LabChargesPending: NIL__ Water CessChargesPending: NIL
Last Env. Form V : 2022-2023 Water CessReturn : 2017-2018 HW Monthly Return : 2024-06
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
19/07/2024 NOT 05/09/2024 33A,, 811921 NOT NOT 821028
26/02/2024 NOT 24/05/2024 31A,, 773505 NOT APP 812220
30/01/2024 SCN 20/03/2024 769851 SCN COM 796933
Monthly Patrak Data: Last Return: 202406 HAZD Waste Disposal : 0.000 (0 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 36355, ETP - 8568, APCM - 0 Meter Reading - O, Kilo Litre - 1540 Meter Reading - O, Kilo Litre - 0
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Gujarat Pollut@@pntrol Board PCB Id: 12676 |

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

One Time Updations
0 |- | Air - Water - Hazd ACTs Applicability ? Air, Water, Haz
e |- | Electric Company Name (Power Supply) Torrent Power Ltd.
p |- | On East Direction of the location of the Company Factory
p |- | On North Direction of the location of the Company AMC internal Raod
p |- | On South Direction of the location of the Company Factory
p |- | On West Direction of the location of the Company Open area
0 | - | Production since (Date) or Proposed 26/01/1997
g | - | Nos of Stacks ( Flue Gas & Process) 0,0
k |- | Recycler Registration Valid ?? N.A
m |- | W.W.G Treatment thru Pri / Sec/ Tertiary / N.A : Primary
d |- | IsIndustry ZERO DISCHARGE Catg (If Yes, HOW ?) Yes
n |- | Nosof Flow-Meters- W.C/W.W.G/ETP= 0,0,0
General Observation
a | - | Isthe Industry in Operation ?? Yes
a |- | ROFileNo ABD-AMC-88
b |- | Industry Operating without CCA Applied Applied for renewal
c |- | HasProduction exceeded (last 3MTHs) than CCA-Qty | No.
dl- Any products-NOT in CCA, manufactured-Last 3 No.
MTHs
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.
f |- | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? No.
h |- | Seperate Energy Meter for A.P.C.M ? N.A
h |- | Provision of any STAND-BY Pump ?? N.A
Air Related
a | - | Fuel Type confirmitivewith CCA ? Yes
b |- | Av. Fuel Consumption EXCEEDING CCA limits No.
c |- | APC Measures confirmitive with CCA conditions ?? No. Bag Filer is not provided with TFH
d |- | ALL APCMsarein operation Yes Partially
e |- | SMF availability Not Reqd
f | - | Thick Smoke observed in Flue Gas/Processes ?? No.
g |- | ph of Scrubbing Media as per requirement ?? Yes
h |- | Ultimate Disposal of Scrubbing Media N.A
i |-|Nosof Samples: Stack & Ambient 1,0
Water Parameter
b |- | Source of Water Supply Borewell
c |- | W.W.G isEXCEEDING the CCA Limits No.
d |- | W.W Disposal as per the Consent Conditions ? Yes
e |- | Wasthe ETPin operation ? Yes
f | - | Treatment System ADEQUATE to handle existing effluent | Repair/Main Reqd
g |- | Did u observe ANY ILLEGAL Discharge ?? No.
h |- | Nos of Samples collected 4
Remarks
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Gujarat Polluti@P@pntrol Board PCB Id: 12676 1|5

‘;:;-/-‘: (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Site Observations during Inspection, PCB-ID: (12676)

| nspection Crux:

Water Observation:

Source of fresh water is bore well. Flow meter is provided with Borewell. As per record average fresh water
utilize only 4 KL/day. As per available record at site, on dated 25/09/2024 reading is 2265 M3 and during
inspection (26/09/2024) reading was noted 2508.4 M 3, so difference is become 243.4 m3/day, which is higher
than the consent, hence contacted person was instructed to clarify. As per CCA fresh water consumption is 22
KL/day. The wastewater generated from manufacturing activity istreated in provided ETP to achieve ZLD. Unit
has provided Primary-Secondary-Tertiary ETP units, UF, RO-1, RO- 2, MEE and ATFD, out of which MEE and
ATFD were not found in operation, during inspection; hence contacted person was instructed to clarify. As per
flow meter provided the readings observed are, 1) At ETP inlet (Collection tank to primary line): 4260 m3, 2)
After tertiary: 4398.6 M3 3) After UF (RO inlet): 3890.358 M3, 4) RO permit — 1. 2135.3 M3 5) RO permit- 2:
1282.2 M3, 6) RO regject: 415.5 m3. Flowmeter reading provided at pumping line from collection was noted
3580.3 m3 on 25/09/2024 and during inspection (26/09/2024), it was noted 4260 m3; the different is 679.7
m3/day, which is higher than the consent, hence contacted person was instructed to clarify. Total 4 stage wise
samples were collected: (1) from RO permeate, (2) from RO reject, (3) after tertiary treatment and (4) from
collection tank for analysis. [4725]-27/09/2024

Air Observation:

Unit has provided 1- Steam Boiler (Cap.: 2 Tonne); bag filter & twin cycloneis provided as APCM. Holes was
observed in top portion of bag filter due to corrosion and cleaning mechanism provided with bag filter was not
found in operative condition; hence contacted person was instructed to clarify. Unit has provided 1- TFH (Cap.:
1000 U); Multi Cyclone Separator is provided as APCM; unit has not provided Bag Filter with TFH as mentioned
in consent condition; hence contacted person was instructed to clarify. Common Stack is provided with Steam
Boiler and TFH; one air sample was collected from the stack, during inspection. Wood is used as fuel.
[4725]-27/09/2024

Hazard Observation:

Unit is member of Eco care TSDF site. During inspection, stock of ETP sludge was observed is approx. 9 MT;
hence contacted person was instructed to dispose it. Lastly ETP sludge disposed was disposed on 31/12/2021 as
per XGN manifest record. Approx. 40 kg of Evaporation residue (M EE salt) was observed, during inspection.
Unit has not obtained authorization for collection, storage and disposal of Evaporation residue (salts); hence
contacted person was instructed to add quantity of evaporation residue (salts). [4725]-27/09/2024

General Observation:

This unit was inspected w. r. to CCA re apply & HO instruction regarding NGT matter. During inspection, unit
was found in operation and dying, printing & finishing activity was observed going on. Unit had CCA for Cloth
Processing — 4,00,000 Meter/M & Dry cloth processing — 4,00,000 Meter/M with ZLD mode was expired on
25.11.2023, thereafter unit had applied for CCA Renewal, which was rejected for: 1) Any expansion and in-house
ZLD system for existing units are not acceptable considering current scenario of the Ahmedabad city area. 2) As
per AR shows of Air sample’s AR shows results of parameter- PM - 433 MG/NM3 which higher than consented
norms 3) Unit has not pay due lab bill till date. In against which compliance of CCA Regjection points are: 1) unit
has reapplied as they are saying that they are maintaining ZLD. 2) Air Sample was taken during inspection 3)
Due lab bills are paid. Now, unit has re-applied CCA Renewal. Unit has provided 16 nos- jiggers, 2 nos. — jumbo
jiggers, drying range — 02 nos., flat belt — 06 nos., JT — 03 nos., stanter — 02 nos., calendar — 01 no. The drainage
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Gujarat Polluti@®ontrol Board [ PCBId: 12676

W (Inspection Report ) - Air,Water ,Hazardous
-y~ (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

connection of unit is self sealed, and unit has requested AMC to provide no drainage certificate, as drainage
connection and disconnection comes under purview of AMC. Necessary instructions were given to person
contacted. Concern Site Photographs are uploaded herewith. [4725]-27/09/2024

~ RO Comments/Reply :as per IR........... /' 1 recommend :May be REJECTED-28/09/2024

| recommend :

W.C Notings: as per crux..[4725-AEE]~

Specific I nstructions given to I ndustry at thetime of visit , for Pt to Pt Compliance

?) Borewell U2 cOUAA flowmeters) cll. 25/09/2024 o} reading 2265.0 M3 %lall HAE 2l dl. 26/09/2024
o reading 2508.4 M3 %lcll HOA, ¥oj difference 243.4 M3 lcll HAE, ¥ Consent $cll 9 AUlR 8, ¥ ¢llold
AUl scl. (AsHoll %uc: meters Hl doubtful AAA 8, As sA/l WU report HsALY. WEIR.)

¥) Consent Yol TFH & Bag Filter coUAA otll, ¥ 21 auredl ¢l

) Bag Filter *&s{l Cleaning Mechanism ¢itl %lall HAA el GUReil @l Corrosion sil $12Q holes %\cll
HAA, B AR RUR 52al el photos % $cll.

3) Collection tank Hi2ll pumping Al Aset U doudd rowmeteroj cl. 25/09/2024 dal dl. 26/09/2024
o) reading ¥ojsN 3580.3 M3 2l 4260 M3 %lall HAE, Boll difference 679.7 M3 lcll HAE, ¥ Consent
sl YR AR B, ¥ ollotd AUl scl. (AsHoll %uct: meters MU doubtful A 8, As sA WU
report Hlsclly). uleUR.)

9) ETP Sludge dccl? dispose $2cll d&l Evaporation Residues{l quantity, consentHl GRRL sl

1) Yelsld UM, AsH WA Cloth Processing & Finishing oll Udfl Alg lal HAA. ETP AsH &l RO
System sl Hlall HAA. Yesld AHA, MEE ¢l Hlal HAA, ¥ 39 Ul scl. (AsHo{l %2l MEE
AR UG &g. Wels(l quantity Y3l acuell MEE yeustd 11 ol odl.)

$) Monthly U8l [Qa@d eRal.

Compliance Observed in this I nspections.

Instructions in Previous Visits and Reply Insp Det Instruction Status
11). AsHHL ETP sludge ol evaporation residue (salt) AUcoLel store s 811921(19/07/24) -
10). CGWA <l copy upload s2¢]l. 811921(19/07/24)

8). WsHoll DEEll $ HIRell production data, water consumption, WWG, water | 811921(19/07/24) -

reuse, sludge generation, chemical consumption of ETP <l data 2% $2cll.

6).0sHHL ETP sludge stock VELB 8 MT ® el DA manifest YUHIBL 811921(19/07/24) ---
13/12/2021 oll A% dispose 53¢ RURGIE 518 sludge dispose 53¢ atell.

4). U.F. inlet meter 511Rd %lall HAA (3. 811921(19/07/24)
2). AsHHL P+S +T+ UF+RO1+ RO2+MEE+ATFD provide $3¢ 9, %l 811921(19/07/24)

Yellslcl €12Uol MEE 3ol ATFD slRd lal HAd ol(, B i3 yeudl
$cl W MEE+ATFD operation o{l logbook (Aetteicl.
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Gujarat Pollut@P@ntrol Board

PCB Id: 12676

% (Inspection Report ) - Air,Water , Hazar dous

-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1). Yelsld UM AsHHL dyeing, printing A finishing activity Alg lall 811921(19/07/24)
HAA.
5). HI™ A-0%% oll ETP oll AdIYs %\l RO reject reading cll.31/05/2024 | 811921(19/07/24)
1128 m3 lall HAA Aol SLEAHL HASld UHA 161.4 m3 Kol HAA, B
clarification 2% $29.
3). YAlsld €12t UG H(@eloll ETP logbook, borewell logbook oll record | 811921(19/07/24)
provide 531 ASA ol(3, il iAol MRl Becll ¢ Mol GASHL % s:cll.
9). AsHHil g 4 sample ETP Higl cl@ct. 811921(19/07/24)
7).0lsHo{l CCA renewal reject U ® el RURGIE CCA re-apply 3. 811921(19/07/24) -
well rejection order oj compliance $29.
Collection tank, Aeration tank, RO permeate ol RO reject Hi&ll wastewater | 803992(16/05/24) -
sample lad 9.
P+S+T+UF+RO-1+RO-2 (operated as required)+MEE+ATFD provide 53¢t ®, | 803992(16/05/24) -
MEE ual ATFD Ylslct AHA ol ol HAA. B s3RaAld Y¥ol UdlcclHl
ud B,
ETP sludge ¥\ evaporator residue (salt) el store ¢l wal 3518 803992(16/05/24) -
eaaldl.
AsHHL 16 jigger, 6 jet, 3 jetty, 6 felt belt L&l dry process machinery install 803992(16/05/24) -
$3cd 9.
AMC o latest "No Drainage certificate” dtPe $g. 803992(16/05/24)
AsHUL llBeR WA APCM 313 Bag filter el MDC cdUAA & ua TFH 803992(16/05/24)
A& MDC + economiser APCM 313 coudd 8.
UsN 50 KLPD wastewater ofl CTE ZLD H(2 R0dd 8. CCA HO scrutiny Hi | 803992(16/05/24)
8.
Yelslcl AHA AsH UG Blal HAC. dyeing, printing e\ finishing activity 803992(16/05/24)
UG Flal HOA.
2).9sH Wldell ETP At RO dall MEE ATFD lg lal HOA 8. 773505(26/02/24)
6). RO logbook AU(SHLES Ul ULssL AleSeS[ol A& Ulell ololR wUla 773505(26/02/24)
@euadl.
1). YAlsld €R12llel AsH ZLD ARA Yol UG Xll HAA B. 773505(26/02/24)
5). APCM [QaMd ucttaal dat selol {3 pH idle{l it logbookHi 773505(26/02/24)
scl.
7). dlRAc sAleR 567.5 m3 weUA B B ollold AUl sl 773505(26/02/24)
4). AsH Wld Yol GlBcAR0(l RIHAB €2 53| Slalolg %Y sl 773505(26/02/24)
3). AsH vlld ETP sludge &l MEE saltell 225 M5 ANA 8 B 329131 773505(26/02/24)

Yool WAL AR 5l el CCA €WIRA AHA %Y 53¢ (Aatcdl well
sludge %¥at?2lotoll [ARdLAAL 2 YAl sl
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Gujarat Pollut@PSntrol Board |

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 12676

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (12676)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1 A-3 @450 litre for pm and 60 litrefor ~ [1250-1320 REP | from common stack attached with steam boiler and tth  22/2196
gases/ followed by apcm ~
2 | W-11 @ 7-8onphstrip/32 1355-1355 REP | p-collection cum equalization ~ Brownish
3 | W-11 @ 7-8onphstrip/30 1350-1350 REP | after tertiary treatment ~ Pinkish
4 | W-11 @ 7-8onphstrip/ 30 1345-1345 REP |fromroreject ~ Dark Pinkish
5| W-11 @ 7-8onphstrip/ 30 1340-1340 REP |from ro permeate ~ Light Pinkish tinge
B Process Stacks
Cc Flue gases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | Fuel Heater 30 [1000U YES FIL,MUL Wood 6.5MT/D
(Thermic)
2 |Boiler 30 R TPH (Fuel-5 % of YES FIL,MUL Solid Fuel 1.5MT/D
Total Solid Fuel)
D Details about Hazardous Waste M anagement :
Sr Sour ce of Hazar dous Waste Catg Qty/Year HW Disposal M anagement
1 |[Chemicd dludge from waste water treatment | -35.3 8.000-M.T | COL,DST,STO,TRA
2 | Empty barrels/containers/liners contaminated with hazardous | -33.1 2.500-M.T | COL,REU,STO
chemicals /wastes
3 | Used or Spent Qil | -5.1 0.016-M.T| COL,REU,STO
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |bleaching & dyeing of cloth 0.000 0.000 - MTS 0.000|removed from List
2 |Dry Processing of Cloth(Job work of Stentering & 400000.000| 400000.000 - MTS 400000.000
Finishing,of Calendering,Felt & Zero)
3 |proceesing of cloth 400000.000| 800000.000 - MTS 400000.000
4 |stentering & calendaring of cloth 0.000 0.000 - MTS 0.000|removed from List
F Raw material :
S Raw Material Name Capacity - Unit / Month
1 |caustic flakes 0.000 - KGS
2 |Dextrine 0.000- M.T
3 |dyes 0.000 - KGS
4 |grey cloth 0.000 - MTS
5 |hydrogen peroxide 0.000 - KGS
6 |[Maize Starch 0.000- M.T
7 |[PVA 0.000- M.T
8 |Silicon Qil 0.000 - KGS
9 |sodaash 0.000 - KGS
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day)| WC:72.000 |WWG : 51.800 Water Source Remark
1 |Boiler Feed 12.000 1.000 Borewell
2 | Cooling Water 3.000 1.000 Borewell
3 | Domestic Purpose 2.000 1.800 Borewell
4 | Mnfg Process 55.000 48.000 Borewell Process & washing
H Solid Waste

Inspection Team : M _J.Shah, SO - MR. TEJAS GHANSHYAMBHAI METALIYA

28/09/2024
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Gujarat Polluti@®Zpntrol Board PCB |d: 12676

W (Inspection Report ) - Air,Water ,Hazardous
-y~ (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

= = >—— "

Signature By(M.J.Shah, SO)

28/09/2024 717 (Through XGN)




Site Photographs of M/s. N4 M Jextile Processors (ID: 12676),
Inspected date: 26/09/2024

Production area

Jet machines

Jiggar machines

24



ETP area

RO system

Overview of MEE and ETP area
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Filter Press & ETP Sludge

Stored ETP Sludge

Holes was found at top portion of Bag Filter due to corrosion
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(o)

TFH duct Connected to Stack from Multi Cyclone (i.e., not provided Bag Filter)

Stack Sampling

ETP logbook
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Copy of NEI
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMP2 3 0

Sample ID:457007 - Analysis Completion:25/10/2024

Gujarat POIIWEXEERE—RI I |29

Paryavaran Bhavan
Sector-10A

Yarn / Textile processing involving any effluent/emission generating processes
including bleaching, dyeing, printing and colouring / LAB Inward : 109681

TEST REPORT

Gandhinagar-382010

Tele:23222756

\ Test Report No. : 109681

Date: 25/10/2024

1. Name of the Customer

: N.H.H.Textile Processors - 12676
: Plot No: Phase No: ,OPP: NEW DHOR BAZAR,BAEHRAMPURA
AHMEDABAD-380022, Taluka : Ahmedabad, District : Ahmedabad,

2. Address

3. Nature of Sample : REP-Representative/Grab, (Insp Type : APP-On Application)
4. Sample Collected By : M.J.Shah, SO

5. Quantity of Sample Received : Slit

6. Code No. of the Sample : 457007

7. Date & Time of Collection & Inwarding ¢ 26/09/2024 , (1355 to 1355) & 27/09/2024

8. Date of Start & Completion of Analysis 2 27/09/2024 & 25/10/2024

9. Sampling Point P-Collection Cum Equalization ~

10. Flow Details (Remarks)
11. Mode of Disposal

12. Ultimate Receiving Body
13. Temperature on Collection
14. Carboys Nos for

. into ETP or further treatment

: No generation of industrial wastewater

: 32 & pH Range on pH Strip :@ 7-8 on pH strip

: Barcode & Color & Appearance :Brownish

: Ind :70.000 , Dom :2.000 & Ind :50.000 , Dom :1.800

15. Water Consumption & W.W.G (KLPD) : 11 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1| Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 32
2 | pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or| 6.87
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 376
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 3086
5 | Suspended Solids mg/| Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 204
6 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 26.32
7 | Chloride mg/| Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 772
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 715
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 1096
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mg/I 24
11/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/I 536

Laboratory Remarks : Approved. By:682-aee_682 Dt.: 25/10/2024

Dr. S. N. Agravat

Note :

a b wWwN =

Guijarat Jurisdiction only.

~N O

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

19/11/2024 20:04:09
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMP2 3 1

Sample ID:457006 - Analysis Completion:25/10/2024 |

&

Yarn / Textile processing involving any effluent/emission generating processes

including bleaching, dyeing, printing and colouring / LAB Inward : 109682

TEST REPORT

Gujarat Pollution Control Board
Central Laboratory
Paryavaran Bhavan

Sector-10A

Gandhinagar-382010

Tele:23222756

30

\ Test Report No. : 109682

Date: 25/10/2024

1. Name of the Customer
2. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

o 1 NN AW

: N.H.H.Textile Processors - 12676

: Plot No: Phase No: ,OPP: NEW DHOR BAZAR,BAEHRAMPURA
AHMEDABAD-380022, Taluka : Ahmedabad, District : Ahmedabad,

: REP-Representative/Grab, (Insp Type : APP-On Application)

: M.J.Shah, SO

: Slit

: 457006

¢ 26/09/2024 , (1350 to 1350) & 27/09/2024
: 27/09/2024 & 25/10/2024
After Tertiary treatment ~

. into RO for further treatment

: No generation of industrial wastewater

: 30 & pH Range on pH Strip :@ 7-8 on pH strip

: Barcode & Color & Appearance :Pinkish

: Ind :70.000 , Dom :2.000 & Ind :50.000 , Dom :1.800

15. Water Consumption & W.W.G (KLPD) : 11 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1| Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 7.47
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 193
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 2684
5 | Suspended Solids mg/| Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 30
6 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 6.78
7 | Chloride mg/| Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 706
8 | Sulphate mg/| APHA(23rd edi) 4500 SO4 E 2-40mg/l 835
9 | Chemical Oxygen Demand mg/| APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 53
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mg/I BDL
11/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/I 12

Laboratory Remarks : Approved. By:682-aee_682 Dt.: 25/10/2024

Dr. S. N. Agravat

Note :

a b wWwN =

Guijarat Jurisdiction only.

~N O

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

19/11/2024 20:05:15
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMP2 3 2

Sample ID:457005 - Analysis Completion:25/10/2024 |

&

Yarn / Textile processing involving any effluent/emission generating processes

including bleaching, dyeing, printing and colouring / LAB Inward : 109680

TEST REPORT

Gujarat Pollution Control Board
Central Laboratory
Paryavaran Bhavan

Sector-10A

Gandhinagar-382010

Tele:23222756

31

\ Test Report No. : 109680

Date: 25/10/2024

1. Name of the Customer
2. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

o 1 NN AW

: N.H.H.Textile Processors - 12676

: Plot No: Phase No: ,OPP: NEW DHOR BAZAR,BAEHRAMPURA
AHMEDABAD-380022, Taluka : Ahmedabad, District : Ahmedabad,

: REP-Representative/Grab, (Insp Type : APP-On Application)

: M.J.Shah, SO

: Slit

: 457005

1 26/09/2024 , (1345 to 1345) & 27/09/2024
: 27/09/2024 & 25/10/2024
From RO Reject ~

: into MEE for evaporation

: No generation of industrial wastewater

: 30 & pH Range on pH Strip :@ 7-8 on pH strip

: Barcode & Color & Appearance :Dark Pinkish

: Ind :70.000 , Dom :2.000 & Ind :50.000 , Dom :1.800

15. Water Consumption & W.W.G (KLPD) : 11 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1| Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 7.49
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 502
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 6370
5 | Suspended Solids mg/| Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 54
6 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 8.72
7 | Chloride mg/| Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 1765
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 2836
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 170
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mg/I BDL
11/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/I 19

Laboratory Remarks : Approved. By:682-aee_682 Dt.: 25/10/2024

Dr. S. N. Agravat

Note :

a b wWwN =

Guijarat Jurisdiction only.

~N O

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

19/11/2024 20:05:47
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMP2 3 3

Sample ID:457004 - Analysis Completion:25/10/2024 |

&

Yarn / Textile processing involving any effluent/emission generating processes

including bleaching, dyeing, printing and colouring / LAB Inward : 109679

TEST REPORT

Gujarat Pollution Control Board
Central Laboratory
Paryavaran Bhavan

Sector-10A

Gandhinagar-382010

Tele:23222756

32

\ Test Report No. : 109679

Date: 25/10/2024

1. Name of the Customer
2. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

o 1 NN AW

: N.H.H.Textile Processors - 12676
: Plot No: Phase No: ,OPP: NEW DHOR BAZAR,BAEHRAMPURA

AHMEDABAD-380022, Taluka : Ahmedabad, District : Ahmedabad,

From RO Permeate ~

: Reuse in premises

: No generation of industrial wastewater

: 30 & pH Range on pH Strip :@ 7-8 on pH strip

: Barcode & Color & Appearance :Light Pinkish tinge
: Ind :70.000 , Dom :2.000 & Ind :50.000 , Dom :1.800

: REP-Representative/Grab, (Insp Type : APP-On Application)
: M.J.Shah, SO

: Slit

: 457004

: 26/09/2024 , (1340 to 1340) & 27/09/2024
: 27/09/2024 & 25/10/2024

15. Water Consumption & W.W.G (KLPD) : 11 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1| Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 7.45
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 22
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 1408
5 | Suspended Solids mg/| Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 8
6 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 1.12
7 | Chloride mg/| Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 524
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 380
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 16
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mg/I BDL
11/ B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/I <5

Laboratory Remarks : Approved. By:682-aee_682 Dt.: 25/10/2024

Dr. S. N. Agravat

Note :

a b wWwN =

Guijarat Jurisdiction only.

~N O

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

19/11/2024 20:06:16

Page 1 of 1



q;i-h::'” .:.;% ANALYSIS REPORT FOR AIR Gujarat Pollution Control Bm:édﬁ

i TYPE : Stack-12e34 Central Laborat

g\(—-%" AN N EXU R E_ R IV Paryavaran Bhavan
W Sample ID:457008 - Analysis Completion:30/09/2024 | Sector-10A

Gandhinagar-382010
Tele:23222756

Yarn / Textile processing involving any effluent/emission generating
processes including bleaching, dyeing, printing and colouring / LAB
Inward : 109696

1. Name & : N.H.H.Textile Processors - 12676
2. Address of the Unit : Plot No: Phase No: ,OPP: NEW DHOR BAZAR,BAEHRAMPURA
AHMEDABAD - 380022,Taluka : Ahmedabad, District : Ahmedabad, GIDC : Dani Limda
3. Nature of Sample : REP-Representative/Grab , (Insp Type : APP-On Application)
4. Sample Collected By : MLJ.Shah, SO
5. Date & Time of Collection & Receipt 1 26/09/2024, (1250 to 1320)
6. Date of Start & Completion of Analysis : 30/09/2024 & 30/09/2024
7. Sampling Point : From common Stack attached with Steam Boiler and TFH followed by APCM ~
8. Fuel : Wood
9. APCM ¢ Multi Cyclone with TFH, Multi Cyclone & Bag Filter with Steam Boiler
10. Thimble & Weight (gm) : 22/2196
11. Temperature on Collection : & Volume-Absord Media : 50 mL of each
12. Volume-Gas Passed : 450 Litre for PM and 60 Litre for gases
13. Parameters : 3 & Oper Time(Min) : 30
Sr Parameter Unit Test Method Range of Testing Result
PM-Stack MG/NM3 1S: 11255 (Part — 1), 1985 (Reaffirmed 1999) 1 —5000 mg/NM3 49
2 | SO2-Stack (PPM) PPM 1S: 11255 (Part — 2), 1985 (Reaffirmed 2009) 5 - 500 mg/NM3 15.90
3 | NOX-Stack PPM 1S:11255(Part-7), 2005 5 - 500 mg/NM3 0.154

Laboratory Remarks : Approved. By:682-aee_682 Dt.: 30/09/2024

_ f’l«,(’».’& SR

Dr. S. N. Agravat

Field Observation :
30/09/2024 18:04:12 61F2272A-2276-4C97-AA3B-33C2CA7DCAE7 Page 1 of 1




ANNEXURE-R\,

s 2 35:15RAT POLLUTION CONTROL BOARD
i PARYAVARAN BHAVAN
% SECTOR-10-4, GANDHINAGAR-382 010
= Phone: (079) 23226295

SRS Fax: (079) 23232156

GPCB Website : www. goch. guiarat. gov.in

By RPAD
SHOW CAUSE NOTICE

WHEREAS the Board officials have inspected your industrial unit on 26/09/2024
under Section-23 of The Water (Prevention & Control of Pollution) Act-1974, under Section-
24 of The Adr (Prevention & Control of Pollution) Act-1981 and under Section-10 of The
Environment (Protection) Act-1986, and the rules made there under amended from time to
firme.

AND WHEREAS durirg the inspection on 26/09/2024, following non-compliances /
flaws were noticed:

1) You have provided Primary-Secondary-Tertiary ETP units, UF, RO-1, RO- 2, MEE
and ATFD, out of which MEE and ATFD were not found in operation, during the
mspection. .

2) As per available record at site, flow meter reading was 2265 m3 on 25/09/2024 and
the reading was noted as 2508.4 m3 during the inspection on 26/09/2024, difference
of these readings (243.4 m3/day) indicate that water consumption is higher than that
shown in consent application. Further, you have admitted vide your letrer dated
02/10/2024 that the flow meter on the bore well line was faulty.

3) Readings of the flow meter provided on the pumping line from the Collection Tank
was noted 35803 m3 on 25/09/2024 and it was noted as 4260 m2 during the
inspaction on 26/08/2024; difference of these readings (679.7 m3/day) indicate that
effluent quantity is higher than the consented quantity. Further, you have admitted
vide your letter dated 02/10/2024 that the flow meter on the Collection Tank line was
faulty.

4) Though the analysis result of the air sample collected from common stack provided
with Steam Boiler and TFH shows PM-49 mg/Nm3, 802-15.9 ppta, NOx-0.154 ppm,
which are within the permissible limits, it was observed that you have provided Multi
Cyclone Separator as APCD in place of Bag Filter with TFH as mentioned in previous
CCA condition. You have undertaken to install bag filter as soon as possible vide you
letter dated 02/10/2024 but not given Purchase Order and timeline for installation of
Bag Filter.

5) Holes were observed in top portion of bag filter of steam boiler due to comrosion and
cleaning meéthanism provided with bag filter was not found in operative condition.
You havee stated that you are already planning to complete rust removal work by
mechéhical method and zlso painting work during the vacation time period and you
will-complete the work within one to two months, vide your letter dated 02/10/2024,
Such as long time period for completion of work is not acceptable as such work can
be completed within a week time

Page lof 2
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AND WHEREAS during the above inspection, necessary writien instructions were
given to your industrial unit for the non-compliances noticed and that you have submitted
your reply with respect to the written instructions vide your letter dated 02/10/2024, which is
not fully acceptable. Now therefore, you are hereby asked to take following corrective actions
and submit compliance along with relevant documentary evidences within 10 days:

1) Submit logbook of MEE opsration of last six months along with month wise
summary of effluent generation, RO reject evaporation and salt generation from
the MEE, ete.

2) Submit documentary evidences showing that flow meters on bore well line znd
effluent line at the Collection Tank have been repaired along with calibration
reports showing that the flow meters are now working correctly.

3) Submit copy of Purchase Order for Bag Filter for TFH and also submit time line
for installation of Bag Filter.

4) Complete the work of repairing of Bag Filter of Steam Boiler within 7 days and
submit the report.

In view of the above, you are called upon to submit compliance report with
documentary evidences and also to show cause within 10 davs as to why further action
should not be initiated against your unit; falling to which it shall be presumed that you have
nothing to say in this matter and appropriate further actions will be initiated under the
relevant Environmental Acts / Rules.

For and on behalf of
Gujarat Pollution Control Board

e

(T. C. Patel)
Unit Head

No: GPCB/ABDYAMC/CCA-Toa(2WID: 112676/ Date:
lszued To:
M H.H. Textile Processors,
Opp: New Dhor Bazar, Baghrampura,
Ahmedabad - 3180022
Copy To:
The Regional Officer,
Regional Qffice, GPCB, Ahmedabad City......... Te verify the compliance to be submitted by

the unit and submit compliance verificetion
report with fresh IR/AR.

Page 2of 2
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ANNEXURE-RV]I

$§B ID: 12676 : Date: 29-10-2024

SENIOR ENVIRONMENTAL ENGINEER
Unit Head - Ahmedabad City

Gujarat Pollution Control Board
Paryavam Bhavan, Sector 10-A
Gandhinagar-382010.

Sub: Replty of Show Cause Notice issued én dated 28-10-2024,
Ref: SCN issued vide letter No: GPCB/ABD/AMC/CCA-796(2)/1D:12676/825766, dated 28/10/2024

Respected Sir,

Thi; has in reference to subject matter and in reference to Show Cause Notice issued to our unit regarding inspection
carred out of our unit on dated 26-09-2024. In connection with the notice of direction we would like to inform you that
we have our unit namely N.H.H Textile Processors (Unit-1) is having its unit for Processing of Cloth having capacity
of 4,00,000 Meters/Month at Opp, New Dhor Bazar, Behrampura Ahmedabad-380022 for which we have obtained
C_onsolidated Consent & Authorization having Vide Order No: AWH-98473 dated 04-01-2019 and CCA amendment
vide order No; H-122042 on dated 19/10/2022, which is valid up to 25-11-2023 for processing of cloth having capacity
of 4,00,000 Meter/Month Job work for Stentering, Finishing, Calendaring and felt having capacity of 4,00,000
Meter/Month granted Gujarat Pollution Control Board. We are applying to the board to obtain CCA Renewal vide
application inward ID: 303780 dated 22/02/2024, which was rejected by the board vide order no GPCB / ABD / CCA /
ABD-AMC-88 /811973 dated 21/05/2024: In compliance, we have already re-applied for CCA renewal rejection with
compliance of rejection order vide CCA re-apply inward no 313621 on dated 27/05/2024., which is under scrutiny at
Head office level. We are given herewith the point wise compliance of the notice of direction is submitted hereunder.

Point 1: Submit logbook of MEE operation of last six months along with month wise summary of effluent
generation, RO reject evaporation and salt generation from the MEE, etc.

Compliance: We are informing you that we assure your good office that we will comply all condition as per mention in
CCA order which the board grants and we will update monthly return on regular basis. We have attached here with
loghook for MEE operation for last six montH along with summary of effluent generation, RO reject evaporation and
salt generation from the MEE

Point 2: Submit documentary evidences showing that flow meters on bore well line and effluent line at the
Collection Tank have been repaired along with calibration reports showing that the flow meters are now
working correctly.

Compliance: We are informing you that we reported on dated 26-09-2024 for issue to the supplier and supplier was
inspection this bore well meter, it was found that air bubbles in the pipeline and dirt on the electrodes were causing
interference in the electromagnetic flow meter. The supplier has now resolved the issue, reinstalled the flow meter, and
it is currently functioning properly. We have also attached herewith certificate from the supplied for mention fixing
problem and solution for bore well flow meter and effluent line at the Collection Tank flow meter your kind reference

Point 3: Submit copy of Purchase Order for Bag Filter for TFH and also submit timeline for installation of Bag
Filter.

Compliance: We are informing you that we have already provided multicyclone separator as an air pollution control
measure, which is attached with TFH and we have already installed multicyclone separator and bag filter with Steam
boiler as an air pollution control measure. We assure your good office that we will connect it to the common bag filter
installed for the steam boiler and will provide a common stack for both the TFH and the steam boiler. We have already
purchase all material for connection and we have also attached here with invoice for the same. We assure you that we

will complete the work within 10 to 15 days.

Page 1 of 2

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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Point 4: Complete the work of repairing of Bag Filter of Steam Boiler within 7 days and submit the report.
Compliance: We are informing you that we have already complete rust removed work for Bag filer pf Steam bqller by
mechanical method and also painting work. We assure your good office that we will operate cleaning mechanism on
reqular basis, which is attached to the bag filter for TFH and stream boiler.

In view of above, we assure your good office that we are committed to our responsibility towards env.iropment and we
are complying with environmental laws and norms. We are requesting to kindly consider this submission and not to

take any action and grant our CCA renewal application.

Thanking You,

last six month log book _ _
Documentary evidences for Flow meter for Bore well and effluent line at the Collection Tank

1
2.
3. Invoice for Raw Materials ordered for bag Filter connection with TFH
4. Bagfilter repairing work

Page 2 of 2

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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DATE BORE-1 WATER
METER
27-Sep-24 21.43
28-Sep-24 17.14
29-Sep-24 21.00
30-Sep-24 21.43
01-Oct-24 21.00
02-Oct-24 20.14
03-Oct-24 0.21
04-Oct-24 21.43
05-Oct-24 20.57
06-Oct-24 21.00
07-Oct-24 21.43
08-Oct-24 20.57
09-Oct-24 21.43
10-Oct-24 2.14
11-Oct-24 8.57
12-Oct-24 2.14
13-Oct-24 2.14
14-Oct-24 12.86
15-Oct-24 214
16-Oct-24 8.57
17-Oct-24 12.86
18-Oct-24 15.00
19-Oct-24 17.14
20-0ct-24 21.43
21-Oct-24 20.57
22-0ct-24 21.43
23-Oct-24 21.00
24-0ct-24 20.57
25-Oct-24 17.14
26-Oct-24 19.29
27-Oct-24 9.36
28-0ct-24 8.57

- 09-11-2024 Uploaded in XGN on 09/11/2024 15:08:28 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

RO-1 PRODUCT RO-2 PRODUCT
WATER METER RO-LREJECT | METER | | ' [Ro-2 REJECT
30.00 20.00 10.00 10.00
24.00 16.00 18.00 8.00 3.00
29.40 19.60 27.80 9.80 9.30
30.00 20.00 37.80 10.00 10.00
29.40 19.60 47.60 9.80 9.30
28.20 18.80 57.00 9.40 9.40
0.30 0.20 57.10 0.10 0.10
30.00 20.00 67.10 10.00 10.00
28.80 19.20 76.70 9.60 9.60
29.40 19.60 86.50 9.80 9.30
30.00 20.00 96.50 10.00 10.00
28.80 19.20 | 106.10 9.60 9.60
30.00 20.00 | 116.10 10.00 10.00
3.00 2.00 117.10 1.00 1.00
12.00 .00 121.10 4.00 4.00
3.00 2.00 122.10 1.00 1.00
3.00 2.00 123.10 1.00 1.00
18.00 12.00 | 129.10 6.00 6.00
3.00 2.00 130.10 1.00 1.00
12.00 8.00 134.10 4,00 4.00
18.00 12.00 | 140.10 6.00 6.00
21.00 14.00 [147.10 7.00 7.00
24.00 16.00 | 155.10 3.00 3.00
30.00 20.00 [ 165.10 10.00 10.00
28.80 19.20 | 17470 9,60 9.60
30.00 20.00 [184.70 10.00 10.00
29.40 19.60 | 194.50 9.80 9.80
28.80 19.20 [ 204.10 9,60 9.60
24.00 16.00 | 212.10 3.00 3.00
27.00 18.00 [ 22110 9,00 9.00
13.80 9.20 225.70 4.60 4.60
12.00 8.00 229.70 4,00 4.00

TOTAL PRODUCT TOTAL PRODUCT
VreR mee ATFD ATFD Ve
47.98 6.00  |DeeN| 198 47.98
86.36 4.80 3.56 158 38.38
13338 5.88 5.50 194 47.02
18136 6.00 7.48 1.98 47.98
22838 5.88 9.42 194 47.02
273.49 5.64 11.29 1.86 45.10
27397 0.06 1131 0.02 0.48
32195 6.00 13.29 1.98 47.98
368.01 5.76 15.19 1.90 46.06
415.03 5.88 17.13 1.94 47.02
463.01 6.00 19.11 1.98 47.98
509.07 5.76 21.01 1.90 46.06
557.05 6.00 22.99 1.98 47.98
56185 0.60 2319 0.20 4.80
577.85 0.00 2319 0.00 16.00
58185 0.00 0.00 0.00 4.00
585.85 0.00 0.00 0.00 4.00
609.85 0.00 0.00 0.00 24.00
613.85 0.00 0.00 0.00 4.00
629.85 0.00 0.00 0.00 16.00
653.85 0.00 0.00 0.00 24.00
681.85 0.00 0.00 0.00 28.00
744.44 23.00 7.59 7.59 62.59
792.42 6.00 9.57 1.98 47.98
838.48 5.76 11.47 1.90 46.06
886.46 6.00 13.45 1.98 47.98
933.48 5.88 15.39 194 47.02
979.54 5.76 17.29 1.90 46.06

1017.92 4.80 18.88 158 38.38
1061.10 5.40 20.66 178 43.18
1083.17 2.76 21.57 0.91 22.07
110237 2.40 22.36 0.79 19.19
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a a V a D +01 96109 22023 (AMVAD)
Infomaavadinstrument.corm
www.aavadinstrument.com
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A ﬁiwfﬁwﬁyi o 7’0“” cite fowhian,

AA%%% iﬁSTRUﬁENT PRIVATE LIMITED

HO : 216-217, Sungufh Mall - 1, Opp. Enginee\a3
Bank : Kotak Mahindra Bank LTD | A/C No.; 724%

GST: 24AAXCAB97BK1ZL | PAN & IEC : AJ‘-‘!XCABQ?BK -‘=-' i

-09-11-2024 Uploaded in XGN on 09/11/2024 15:08:28 from 1P No. 172
- MiRuTB@LFE O EIdEtPaRiBRTRRl: Flowmleter, cﬁlenarmmmhmessusmepvg@sImmeﬁ@tm@rﬁeugenﬁw SeRsess, Thermocouple & Thermowell

/\f\ ahe CJA d-U‘—L-U'}mce 2009

ftera, Ahmedabad - 380005, Gujarat, India.
¥C Code : KKBKOOOOB39 | Branch Code : 0839
: GJ-01-0217363 | UIN : U2930SGJ2022PTC136707
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DATE: - 28/09/24

MODEL NUMBER - MAG-3000

SR NUMBER: - 24070608

LINE SIZE: -3 "

SUBJECT: - ELECTROMAGNETIC FLOW METER READING PROBLEM

PROBLEM FINDINGS: - AS PER OBSERVATIONS WE HAD SOME FINDING ABOUT BORE
MOTOR THAT THERE ARE AIR BUBBLE PROBLEMS IN PIPE LINE AND DIRT WAS COVERED
ON ELECTRODES OF ELECTROMAGNETIC FLOW METER.

SOLUTION: - WE HAD CLEAN DIRTY ELECTRODES SENSOR PORTION OF
ELECTROMAGNETIC FLOW METER AND CUSTOMER HAS SOLVE PIPE LINE PROBLEM
ISSUES FROM LINE BECAUSE OF THAT AIR BUBBLE WERE PRODUCED IN FLOW METER.

NOW METER IS WORKING PROPERLY.

SOAEB SHAIKH
UNIQUE SYSTEMS

SHOP NO. 10, OPPOSITE UNIVERSAL ESTATE,
NEAR SANA MASJID, GULAB NAGAR, BEHRAMPURA
AHMEDABAD, 380022

- 09-11-2024 Uploaded in XGN on 09/11/2024 15:08:28 from IP No: 172.16.31.15.

- Note: IP of machine i
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SHIVA ETM PROD® VT. LTD.
4,SHIV ESTATE,, 217/1, NR.MADHYAM VARG SOC., SHAHWADI ROAD, NAROL.,
AHMEDABAD-382405
Phone No.: 9925835278 Mobile No.: 9825095278/9825667999/ Email : shivastul @gmail.com
Regd. Add.: NR.TORRENT POWER, SHAHWADI BUS STOP , SHAHWADI NAROL,
AHMEDABAD-382405
C.I.No : U27100GJ2015PTC084699 Phone No.: 98250 95278 /9825667999 Email : shivastul @gmail.com Web
: www.shivaetm.com
GSTIN : 24AAWCS2941P12J, Registered State : Gujarat, 24 MSME No. : GJ-01-0282033 (Micro, Manufacturer)

Buyer / Billed To : Performa no. : 00592 Date :08-11-2024
N.H.H.TEXTILES Order No. . Ord Dt.
OPP.NEW DHOR BAZAR, SUAJ FARM ROAD, BHARAMPURA T N
AHMEDABAD ransport Name :
Total Cases : Weight
Phone No. : 25359132/65437782,951 mobile : 9879789786,9429355851 L/R No. : L/R Date
State  :Gujarat,24 Dispatch To :
GSTIN :24AABFN5652Q1ZV,Registered Terms : Due Date  :08-11-2024
D.L.No. : Insu. Policy No. :
Way Bill No. :
Sr. |Description Of Goods Packing HSN GST % Qty. Rate Disc % Net Rate Basic Amount
1|MS HEAVY PIPE 300MM .NOS 73063090 18.00 12.00 2458.33) 2458.33 29499.96
2| MS B/W ELBOW 300MM. .NOS 73079190 18.00 2.00 2580.00 2580.00 5160.00
3| MS T/E S/O FLANGE 300MM. .NOS 73079190 18.00 4.00 680.00 680.00 2720.00
Pan no. + AAWCS2941P Grorss Amt. 37379.96
0.00
Document
Through 0.00
Taxable Amount 37379.96
SGST Value 3364.20
Message . CGST Value 3364.20
TRANSPORTATION CHARGES EXTRA Total 44108.36
0.00
0.00
Rounding -0.36
Rs: Forty-Four Thousand One Hundred Eight Only Net Amount 44108.00

For, SHIVA ETM PRODUCTS PVT. LTD.

09-11-2024 Uploaded in XGN on 09/11/2024 15:08:28 from IP No: 172.16.31.15.
BabfscitOAAMEDABAD Jiiddieadonifie browser of client machine.Ipiggheaepys Upon the Integhgkieaivice Provider. Authorised Signatory

SAU developed by.:soham erp solutions pvt.itd. ph.:+91 9328212251 / 9428136513 inquiry@sohamerp.com Page 1 of 1 rptperformainvoice007_shi26  E. & O.E.
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ANNEXURE-RVII

Gujarat Polluti@y@pntrol Board PCB Id: 12676 9
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

1 Industry Details N.H.H.Textile Processors | Outward No: 67698-21/11/2024 |

Email : Plot No: PhaseNo: ,

asifhokabaj @gmail.com OPP: NEW DHOR BAZAR, BAEHRAMPURA,

Teleoh ] AHMEDABAD - 380022

epnone. DIST : Ahmedabad, TAL : Ahmedabad , SIDC : Dani Limda

25359132

Inspection Id: 826768 ( H.O.Reference) RoName: Ahmedabad (City)
2 |Type/ Scale/ Sector / Status: RED / SMALL / Yarn/ Textile processing involving any effluent/emission generating

processes including bleaching, dyeing, printing and colouring / In Operation

3 | Inspection Dt & Time: 19/11/2024 12:20/ Air , Water Person Contacted : Mr. Asif Hokabaj (owner)
4 | Env Audit Detail : Sch: N.A, Not Applicable., Year : 2012, On Dt : 28/12/2013

Commissioned Dt :  26/01/1997 Production Start Dt : 26/01/1997 Applicability of CRZ Rules: No
_5 |Water ConsumptioninKiloLtsPer Day _ _ Ind: 70.000 _ _ _ _Dom: 2000 _ _ _ _ | Borewells 0 _

6 | Waste Water generation / Discharge (klpd) :  Ind: 50.000 Dom: 1.800 Tubewsells: 0

7 |Consumer No.(ElectricMeter): Sourceof Water Supply: Borewell
8 | Disposal Modeof Industrial / Domestic: Zero Discharge/ Soek Pt
9 | Discharge Pt/ Final_ Receiving Body (Ultimate): Zero Liquid Discharge/ No generation of industial wastewater
10 | Status of water consent Under the Water Act,1974: _AWH-138352-25/11/2025 Last Imward:313621-25/07/2024[GRT]
11 |Effluent Treatement plant (ETP) : Units, if provided and status:

12

ETP Details : P-Chemica Dousing Tank,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Pri Settling Tank,S
Aeration Tank,S-Settling Tank,S-Sludge Dry Beds, T-Sand Filter

Whether Industry isa member of CETP ? No

13

Boilers=1, DG Sets=0, Flue Gas =2, Process=0, ETP Cap = 356, Capacity of All =

APCM Details: Bag Filter,Multi Cyclone
Fuel Used : Solid Fuel,Wood
Stack Attached to : Boiler,Fuel Heater(Thermic)

14

15
16

17

| TSDF Name:  EcoCarelnfrastructuresPvtLtd[48212) _  _ _ _ _ _ _ __ _ __ _ ___ _________
LabChargesPending: NIL__ Water CessChargesPending: NIL
Last Env. Form V : 2023-2024 Water CessReturn : 2017-2018 HW Monthly Return : 2024-99
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
26/09/2024 SCN 28/10/2024 , 820625 SCN APP 825766
19/07/2024 NOT 05/09/2024 33A,, 811921 NOT NOT 821028
26/02/2024 NOT 24/05/2024 31A,, 773505 NOT APP 812220
Monthly Patrak Data: Last Return: 202409 HAZD Waste Disposal : 0.000 (0 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 39930, ETP - 0, APCM - 0 Meter Reading - O, Kilo Litre - 1350 Meter Reading - O, Kilo Litre - 0
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Gujarat Pollut@®dontrol Board PCB Id: 12676

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

General Observation

a | - | Isthe Industry in Operation ?? Yes

a |- | ROFileNo ABD-AMC-88

b |- | Industry Operating without CCA No.

Cc | - | Has Production exceeded (last 3 MTHSs) than CCA-Qty | No.

dl- Any products-NOT in CCA, manufactured-Last 3 No.

MTHs

e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.

f |- | Industry Name CHANGED in recent times ?? No.

g | - | HasRegn with CETP or TSDF expired ?? No.

h |- | Seperate Energy Meter for A.P.C.M ? N.A

h |- | Provision of any STAND-BY Pump ?? N.A

Air Related

a | - | Fuel Type confirmitivewith CCA ? Yes

b |- | Av. Fuel Consumption EXCEEDING CCA limits No.

c |- | APC Measures confirmitive with CCA conditions ?? Yes

d |- | ALL APCMsarein operation Yes

e |- | SMF availability Provided

f | - | Thick Smoke observed in Flue Gas/Processes ?? No.

g |- | ph of Scrubbing Media as per requirement ?? Yes

h |- | Ultimate Disposal of Scrubbing Media N.A

i |-|Nosof Samples: Stack & Ambient 01,0

Water Parameter

b |- | Source of Water Supply Borewell

c |- | W.W.G isEXCEEDING the CCA Limits No.

d |- | W.W Disposal as per the Consent Conditions ? Yes

e |- | Wasthe ETPin operation ? Yes

f |- | Treatment System ADEQUATE to handle existing effluent | Adequate

g |- | Did u observe ANY ILLEGAL Discharge ?? No.

h |- | Nos of Samples collected 0
Remarks

Site Observations during Inspection, PCB-ID: (12676)
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Gujarat Pollut@dfntrol Board PCB I1d: 12676 J |

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| nspection Crux:

Water Observation:

Source of fresh water is bore well. Flow meter is provided with Borewell and reading observed is 3007.6 M3. The
wastewater generated from manufacturing activity istreated in provided ETP to achieve ZLD. Unit has provided
Primary-Secondary-Tertiary ETP units, UF, RO-1, RO- 2, MEE and ATFD, out of which ATFD is not found in
operation during inspection. As per flow meter provided the readings observed are, 1) At ETP inlet (Collection
tank to primary line): 5479.6 m3, 2) After tertiary: 5655.1 M3 3) After UF (RO inlet): 5150.1 M3, 4) RO
permeate — 1: 2633.6 M3 5) RO permeate - 2: 1523 M3, 6) RO reject: 658.8 m3. MEE permeate — 216 M3. Unit
has maintained ETP logbook and Borewell logbook [451]-20/11/2024

Air Observation:

Unit has provided 1- Steam Boiler (Cap.: 2 Ton) with twin cyclone asan APCM and 1- TFH (Cap.: 1000 U) with
Multi Cyclone Separator as an APCM& common bag filter with common Stack. Wood is used as fuel. During
visit boiler, TFH and APCM are found in operation. One stack sample is collected from common stack.
[451]-20/11/2024

Hazard Observation:
Unit is member of Eco care TSDF site. Unit has disposed 7.607MT ETP sludge & 1.523 MT ATFD salt to TSDF
site on 14/11/2024 hence at during visit no sludge stock observed. [451]-20/11/2024

General Observation:

Thisunit isvisited w.r.to H.O. regarding NGT matter fresh IR. During visit unit isfound in operation & dyeing,
printing & finishing work is going on. Unit has obtained CCA renewal for Cloth Processing — 4,00,000 Meter/M
& Dry cloth processing — 4,00,000 Meter/M with ZLD mode up to 25/11/2025. Unit has provided 16 nos- jiggers,
2 nos. — jumbo jiggers, drying range — 02 nos., flat belt — 06 nos., JT — 03 nos., stanter — 02 nos., calendar — 01
no. Necessary written instructions are given to the person contacted during visit. Photographs of the site situations
are attached herewith. Thisvisit is carried out along with Mr. S.L. Rangaparia, A.P.E., GCPC. [451]-20/11/2024
[451]-20/11/2024

~ RO Comments/Reply :Unit visited wrt NGT matter as per HO instructions...-21/11/2024

| recommend : a. Kegp on Records + Notings

W.C Notings:. as per crux[451-DEE]~

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance
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‘:‘fvﬁv‘v‘: (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Gujarat Polluti@g3ntrol Board

=)
4

)
PCB Id: 12676 ﬁ I

Hadl usts YR wude sl

AsA 14/11/2024 A Ecocare TSDF site il 7.607 MT ETP sludge 2l 1.523 MT ATFD salt dispose $¢ 9.

Bl sld sludge stock lall HAA otedl.

Yeslcd AHA Boiler wal TFH UG Bl HAA. APCM through common stack Hiell 1 air sample cl2ct 9.

YAlsld YHA P+S+T+UF+RO 1+R0O 2+MEE Ald %ol HAE. ATFD ol Slall HOA.
YAsld AHA AsH UG ol HAA. AsHHL dyeing, printing 4 dry process UlG ¥lcll

HAA.

Compliance Observed in this | nspections.

25/09/2024 @l dl. 26/09/2024 o reading ojsA 3580.3 M3 dlell 4260
M3 %lall HAE, Boll difference 679.7 M3 %lall HOA, ¥ Consent $cll UQ]
duR B, B dlold [uedl scl. (AsHoll %ulc: meters Hi doubtful AN
B, A5 s2Acll wua report Hsclly). 2leUR.)

Instructions in Previous Visits and Reply Insp Det Instruction Status
1). YASsld ER12Ulet AsH AUl Wlall HAA. Clothes processing sl finishing | 823708(18/10/24)
Ydfl Alg Al 1A,
6). ETP sludge dispose 31, l$al manifest AL 1ol sl 823708(18/10/24) -
5). BCAl ©9 HIdell production, raw material, ETP logbook, water 823708(18/10/24)
consumption, sludge generation o disposal, ETP chemical consumption el
AuMe sal.
4). BcA UAA 6§ alRL visit 26/09/2024 of compliance % $Rcll. 823708(18/10/24)
2). Yelsld €1lel P+S+T+UF+RO1+R02 Al Ml HOAA ¥l MEE ol 823708(18/10/24)
ATFD ¢itl %l HOA.
3). ”UER AsHa{l Yeusld 09/10/2024 oll A% 01 staff o electric current 823708(18/10/24)
cotctel A M N UAA B, Al concerned other govt./non. Govt. et
DISH A& 4Ad correspondence 4\ actions llActe) WE ASHL ([ an
03) AuMe s:uadl.
(AsHo{l Yl pt. 2 AN - s Ul factorys] steam boiler o\ factory | 823708(18/10/24)
Geuleat YBal w% UG actell. MEES(l Yl U%F steam 2L ULl Al
29l
R) Borewell UR AOUAA flowmeters] cll. 25/09/2024 o reading 2265.0 M3 | 820625(26/09/24)
ol HOA del dl. 26/09/2024 o) reading 2508.4 M3 %lcll HAA, B
difference 243.4 M3 %lall HOA, ¥ Consent $cll UQ] cUllR 8, ¥ clleid
Ul 5cfl. (AsHoll %l meters Hi doubtful AA B, As s2AC
ulUa report HIsclly). aleUR.)
%) Consent 46l TFH & Bag Filter doUAA otell, B w3 2uredl s:¢l. 820625(26/09/24)
W) Bag Filter #&s{l Cleaning Mechanism ¢itl %l HAA el GURell itdl 820625(26/09/24)
Corrosion ail 512Q holes Sl HAA, ¥ Uccl? RUR 5cll WA photos %
scll.
3) Collection tank Hi&{l pumping &l cl8et UR AIUAA flowmeterd) cll. 820625(26/09/24) -
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Gujarat Polluti@dyzpntrol Board

P.
A

PCB Id: 12676 q

:*\/-f‘;_\if‘:-/_; (Inspection Report ) - Air,Water ,Hazar dous

-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
9) ETP Sludge U2 dispose 5cl d&l Evaporation Residues{l quantity, 820625(26/09/24) -
consentHl GAR $2cl.
1) Yellsld UM, AsH wld Cloth Processing & Finishing ol Ugl ulg %lcll | 820625(26/09/24)
HAl. ETP AlsHl el RO System sl lal HOA. YElsld M, MEE
ol Blall HAA, B w2l sl (RAsHoll guld: MEE dalR UG &d.
ulelell quantity Y3\ aciell MEE yeusid A1 ol sdl.)
5) Monthly a8l (M eRall. 820625(26/09/24)
11). AsHUHUL ETP sludge sl evaporation residue (salt) AUcoLel store s 811921(19/07/24)
10). CGWA ol copy upload s2¢ll. 811921(19/07/24)
8). WsHoll DEEll $ HIRell production data, water consumption, WWG, water | 811921(19/07/24) ---
reuse, sludge generation, chemical consumption of ETP <l data 2% $2cll.
6).AsHHL ETP sludge stock ELT 8 MT 8 el BcA manifest YHIA 811921(19/07/24) -
13/12/2021 oll A% dispose 53¢ RURGIE 518 sludge dispose 53¢ atell.
4). U.F. inlet meter 51 %lal HAA (3. 811921(19/07/24)
2). AsUUL P+S +T+ UF+RO1+ RO2+MEE+ATFD provide $3¢ 8, %l 811921(19/07/24)
Yelsld €312ulol MEE el ATFD sl2Rct lall HAA «l(E, ¥ 3 yaidl
sl WA MEE+ATFD operation ol logbook (Aettetcll.
1). YEUslcd UHA AsHML dyeing, printing al finishing activity Ul¢) ¥l 811921(19/07/24)
HAd.
5). M A-20%¥ ol ETP oll ALY Al RO reject reading cll.31/05/2024 | 811921(19/07/24)
1128 m3 Alall HAA U SIAMHL Ylsld AHA 161.4 m3 Hlal HAA, B 3
clarification 2% $2d.
3). YAlsld €32llel AUl Uollell ETP logbook, borewell logbook ol record | 811921(19/07/24)
provide 53| A3 ol(§, 4 BNl HBA Becll g Hidoll GASHL 2% scl.
9). Asuuiell 5 4 sample ETP Hiell dl8a. 811921(19/07/24)
7).0lsHo{l CCA renewal reject UAA ® el RURGIE CCA re-apply 3. 811921(19/07/24) -

2l rejection order oj compliance $29.
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Gujarat Pollut@®Epntrol Board [ PcB Id: 12676 I

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (12676)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond

1 A-3 B10Itr for pm & 60 Itr for each  [1230-1300 REP | common stack attached to boiler and tfh through apcm ~30/8452
s02 & nox / 110

B Process Stacks

Cc Flue gases Stacks

Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | Fuel Heater 30 [1000U YES FIL,MUL Wood 6.5MT/D
(Thermic)
2 |Boiler 30 R TPH (Fuel-5 % of YES FIL,MUL Solid Fuel 1.5MT/D
Total Solid Fuel)

D Details about Hazardous Waste M anagement :

Sr Sour ce of Hazar dous Waste Catg Qty/Year HW Disposal M anagement

1 |[Chemicd dludge from waste water treatment | -35.3 8.000-M.T| COL,DST,STO,TRA

2 | Empty barrels/containers/liners contaminated with hazardous | -33.1 2.500-M.T| COL,REU,STO

chemicals /wastes

3 | Used or Spent Qil | -5.1 0.016-M.T| COL ,REU,STO
E Products:

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark

1 |bleaching & dyeing of cloth 0.000 0.000 - MTS 0.000|removed from List

2 |Dry Processing of Cloth(Job work of Stentering & 400000.000| 800000.000 - MTS 400000.000

Finishing,of Calendering,Felt & Zero)

3 |proceesing of cloth 400000.000| 1200000.000 - MTS 400000.000

4 |stentering & calendaring of cloth 0.000 0.000 - MTS 0.000|removed from List
F Raw material :

S Raw Material Name Capacity - Unit / Month

1 |caustic flakes 0.000 - KGS

2 |Dextrine 0.000- M.T

3 |dyes 0.000 - KGS

4 |grey cloth 0.000 - MTS

5 |hydrogen peroxide 0.000 - KGS

6 |[Maize Starch 0.000- M.T

7 |PVA 0.000-M.T

8 |Silicon Qil 0.000 - KGS

9 |sodaash 0.000 - KGS
G Water Consumption & Generation Break up

Sr | Water Code (Qty in klpd - Kilo Ltr per Day)| WC:72.000 |WWG : 51.800 Water Source Remark

1 | Boiler Feed 12.000 1.000 Borewell

2 | Cooling Water 3.000 1.000 Borewell

3 | Domestic Purpose 2.000 1.800 Borewell

4 | Mnfg Process 55.000 48.000 Borewell Process & washing
H Solid Waste

Inspection Team : M _J.Shah, SO

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

= = >———
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Gujarat Pollut@f@ntrol Board PCB Id: 12676 I

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Signature By(M.J.Shah, SO)
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NHH Textile Processor (ID: 12676)

Date Visited on: 19/11/2024

Plant Ma

chineries

Plant Ma

chineries

Boiler

TFH
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Bag filter + Multi cyclone

Collection tank

ETP

Aeration tank

ETP

UF

o7
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2 stage RO

MEE
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ETP logbook
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Manifest copy
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,QQ:-\-':'H% ANALYSIS REPORT FOR AIR Gujarat Pollution Control Board
%

g\(— TYPE : Stack-%a3 AN N EXU RE_RVI I I Central Laborat{@®y

Paryavaran Bhavan
W Sample ID:461194 - Analysis Completion:20/11/2024 | Sector-10A
Gandhinagar-382010

Tele:23222756

Yarn / Textile processing involving any effluent/emission generating
processes including bleaching, dyeing, printing and colouring / LAB
Inward : 110903

1. Name & : N.H.H.Textile Processors - 12676
2. Address of the Unit : Plot No: Phase No: ,OPP: NEW DHOR BAZAR,BAEHRAMPURA
AHMEDABAD - 380022,Taluka : Ahmedabad, District : Ahmedabad, GIDC : Dani Limda
3. Nature of Sample : REP-Representative/Grab , (Insp Type : OTH-Others/Higher Authority)
4. Sample Collected By : MLJ.Shah, SO
5. Date & Time of Collection & Receipt : 19/11/2024, (1230 to 1300)
6. Date of Start & Completion of Analysis : 20/11/2024 & 20/11/2024
7. Sampling Point : Common stack attached to Boiler and TFH through APCM ~
8. Fuel : Wood
9. APCM : Multi Cyclone & Bag filter with TFH & Boiler
10. Thimble & Weight (gm) : 30/8452
11. Temperature on Collection : 110 & Volume-Absord Media : 50 ml for each
12. Volume-Gas Passed : 510 Itr for PM & 60 Itr for each SO2 & NOx
13. Parameters : 3 & Oper Time(Min) : 30
Sr Parameter Unit Test Method Range of Testing Result
PM-Stack MG/NM3 1S: 11255 (Part — 1), 1985 (Reaffirmed 1999) 1 —5000 mg/NM3 10
2 | SO2-Stack (PPM) PPM 1S: 11255 (Part — 2), 1985 (Reaffirmed 2009) 5 - 500 mg/NM3 12.66
3 | NOX-Stack PPM 1S:11255(Part-7), 2005 5 - 500 mg/NM3 0.119

Laboratory Remarks : Approved. By:682-aee_682 Dt.: 20/11/2024

_ f”,‘v‘(ﬂ./& N

Dr. S. N. Agravat

Field Observation : most urgent ngt matter.
21/11/2024 10:55:18 02C28080-26BC-4527-B8A2-E6B1F96F6C15 Page 1 of 1
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AHMEDABAD MUNICIPAL CORPORATION 0[S (e
(AMC)

B Add.City Engineer

N¥8uth Zone, Zonal Office, Opp. Rambaug Fire Bridget,Shyama prasad mukharji

bhavan, Maninagar, Ahmedabad

date -01/04/2024 sy9
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